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Privilegg

SHRI HARISH KUMAR GANG-
WAR: 1 have given a privilege motion
yesterday against the Director-Gene-
ral of Akashwani for blacking out on
14th and 16th in the Hindi bulletin,..

MR. DEPUTY-SPEAKER: That is
all right. It is not a matter for privi-
lege.

-

(Interruptions) **

MR. DEPUTY-SPEAKER: Yes, Mr.
Acharia. I am not permitting any one
of you. Please sit down, I have no
right to direct the Home Minister.

(Interruptions) **

MR. DEPUTY-SPEAKER: I am not
permitting you. Do not record any-
thing.

(Interruptions)**

MR. DEPUTY-SPEAKER: Nothing
goes on record, Do not record any-
thing. Only Basudeb Acharia under
377 will go on record.

SHRI BASUDEB ACHARIA (Ban-
kura): You are not listening to me.

MR. DEPUTY-SPEAKER: You can

reaq back. They would not sit down.
Tet them be standing. You cannot
raise anything like that.

(Interruptions)**

MR. DEPUTY-SPEAKER: All of
you pleasé sit down. He will not make
a statement. Mr. Basudeb Acharia.

(Interruptions) **
MR. DEPUTY-SPEAKER: Mr.
Acharia, is your matter over?

(Interruptions) **

Re. Question of BHADRA 27, 1903 (SAKA)

Matters under 314
rule 377
" - 'g:“
MR. DEPUTY-SPRAKER: Don’t re-
cord anvthing.

(Interruptions) **

MR. DEPUTY-SPEAKER: Mr.
Acharia, you read that. 1 am telling
you, Mr. Dhandapani, you are gb-
structing the proceeding of the house.
It should not be done, Today is
the last day. You are obstructing the
proceedings of the House. No. I am
very sorry. You have already had
your say. Now you are obstructing
the proceedings of the House. I am not
permitting.

(Interruptions) **

MR, DEPUTY-SPEAKER: Nothing
will go on record. You are obstructing
the proceedings of the House. I am
very sorry vou are obstructing the
proceedings of the House.

(Interruptions)**

MR. DEPUTY-SPEAKER: Mr.
Acharia, please read, It is being re-
corded. Nothing else goes on record,

(Interruptions)**

MR. DEPUTY-SPEAKER:  Don’t
obstruct the proceedings of the House.
I am asking you to sit down. Please
take your seat, It is all right. Mr.
Acharia,

12.37 hrs.
MATTERS UNDER RULE 377

(1) NEED TO ENHANCE SUPPLY OF
BrruMEN TO WEST BENGAL

SHR; BASUDEB ACHARIA (Ban-
kura): Sir, due to inadequate supply
of bitumen to West Bengal, the State
Government is facing the problem to
repair the roads in the State. West
Bengal’'s requirement of bitumen for

**Not recorded.



315 Matters under

[Shri Basudeb Acharia)

the current year is 75,000 metric ton-
nes, but the Indian Oil Corporatios is
not in g position to supply more than
40,000 metric tonnes from their Haldia
factory. In this connection, 1 may
draw the attention of the House that
the West Bengal Government already
requested the Central Government
asking their permission to import
bitumen from Maharashtra, But till
now, the Central Government have
not considered the request of West
Bengal to import Dbitumen from
Maharashtra.

Sir, the iotal length of National
Highway in West Bengal is 2,300 Kms.
and the State road’s length is 50,000
Kms. Due to the increase of prices of
all the materials required for road re-
pairing, West Bengal Government re-
quested the Central Government for
Rs. 9 erdres for the repair and main-
tenance of the National Highways for
the year 1981-82, but the Central Gov-
ernment allotted only Rs. 4 crores for
that purpose. I do not know at last
how mueh the Central Government
will pay fo the West Bengal Govern-
ment.

Under these circumstances, I urge
upon the Government to pay Rs. 9
crores to the West Bengal Govern-
ment for the repair and maintenance
of the National Highways and give
permission to import bitumen from
Maharashtra and raise the production
capacity of the Haldia factory of In-
dian Oil Corporation. 1 demand that
the Minister concerned should make a
statement in the House in this regard.

(ii) WorrING OF I.C.A.R. AND NEED
FOR PUBLICATION OF TALwAR ConM-
MITTEE REPORT.

SEPTEMBER 18, 1981
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